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The 4™ April 2016

No. 02—1In exercise of the powers conferred under section 8-A of the Legal Services
Authorities Act, 1987 (as amended from time to time) read with Regulation 3,4 & 5 of Bihar
State Legal Services Authority Regulation, 1998 and on nomination by Hon'ble the Chief
Justice of Patna High Court communicated vide letter no. 5100 dated 23.01.2016, the Patna
High Court Legal Services Committee is here by Re-constituted with following members:-

1. Hon'ble Mr. Justice K.K. Mandal, - Chairperson
Judge, Patna High Court, Patna

2. Advocated General - Ex-Officio Member
Bihar, Patna

3. The President

Patna High Court, Advocate's Association Ex-Officio Member
4. The President - Ex-Officio Member
Patna High Court, Bar Association
5. The Chairman, - Ex-Officio Member
Bihar State Bar Council, Patna
6. Sri Acharya Kishore Kunal - Member
Retired IPS Officer
7. Sri Manoranjan Prasad - Member
Retd. District Judge and Ex-Director
Bihar Judicial Academy
8. Dr. (Mrs) Manisha Kumari - Member
President, J.M. Institute of Speech and

hearing, Indrapuri, Patna.
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9. The Joint Registrar (Judicial) - Ex-Officio Member
Patna High Court & Secretary.

The term of members other than Ex-Officio Members shall be two years from the
date of notification.
By Order,
OM PRAKASH,
Member Secretary.
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